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AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) (SHRI 
KADAMBUR M.R. JANARTHANAN) ; (a) and (b) The 
Advisory Board on Bank Frauds (ABBF) was consti
tuted by Reserve Banl< of India (RBI) in February, 
1997 to advise RBI on the relerences referred by CBI 
either directly or through Ministry o1 Finance lor inves- 
V\Qa\\0T\lte9'\s\ia\\0n ot cases against bank otticers ot 
the tank ot General Manager and above in national
ised banl<s. The executives ot financial institutions 
were not brought by RBI under the purview of ABBF 
and no references regarding officers of financial insti
tutions had been referred to RBI.

(c) to (f) : The information is being collected and 
will be laid on the Table of the House.

[English]

[Translation]

Production/Export of Opium

1468. DR. LAXMINARAYAN PANDEY : Will the 
Minister of FINANCE be pleased to state;

(a) whether according to a contract about 
600 tonnes of opium has to be exported;

(b) whether total production of opium in the 
current year is quite low in comparison to the last 
year; and

(c) if so, the details thereof and the reasons 
therefor ?

THE MINISTER OF STATE IN THE MINISTRY 
OF PERSONNEL. PUBLIC GRIEVANCES AND PEN
SIONS AND MINISTER OF STATE IN THE MINISTRY 
OF FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) ; (a) No, 
Sir. Contracts tor export of opium have not been 
signed yet.

(b) Yes, Sir.

(c) The total production of opium at 70°C 
during the current crop year in the three opium grow
ing states is as under ;-

Year Madhya Rajasthan Uttar Total
Pradesh Pradesh (in Metric Tonnes)

1997-98
(Prov.)

128.042 188.914 48.048 365.004

Setting up of New Textile Mills

The low prodcution of opium during crop year 
.1997-98 Is due to cultivation of about 33% of the to'tal 
area licensed and damage to opium crop die to 
inclement weather, unseasonal rains, hail-storms and 
plant diseases.

1469. SHRI MADHAV RAO PATIL : Will the Min
ister of TEXTILES be pleased to state:

(a) whether the Union Government propose 
to set up new textile mills in the Country during the 
Ninth Plan;

(b) if so, the details thereof, State-wise, par
ticularly in Maharashtra; and

(c) the details of finds provided by the Union 
Government to the State-Governments for the revival 
of sick textile mills dunng the current year and the 
Ninth Plan Period, State-wise?

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) ; (a) No, Sir.

(b) Does not anse.

(c) The Government do not provide funds to 
State Governments for revival of sick textile units.

Fiscal Deficit

1470. SHRI NARENDRA BUDANIA ;

SHRISURESH CHANDEL:

Will the Minister of FINANCE be pleased
to state;

(a) whether the Government are receiving any 
financial assistance from the RBI to make up the 
annual fiscal deficit;

(b) if so, the details thereof;

(c) whether the Government are pondering 
over any proposal to prescribe the limit of such assist
ance so as to ensure better control on the currency 
supply by the Reserve Bank of India; and

(d) if so, the details thereof alongwlth the 
details of benefits likely to be accrued as a result 
thereof?

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) and (b) The gross fiscal deficit of the 
Central Government is financed through market bor
rowings. other liabilities like small savings, Provident 
funds and special deposits, external assistance and till
1996-97 through ad hoc Treasury Bills. With effect 
from April 1, 1997, the practice of issuing ad hoc 
Treasury Bills has been replaced by a system of Ways 
and Means Advances (WMA) provided by RBI to en
able the Central Government to meet temporary mis
matches between receipt and expenditure. RBI also 
gives support to the market borrowing programme of


